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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 20.05.2022 (FRIDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Ms. Shreesha Merla, Member 

(Technical) and Hon’ble Mr. Naresh Salecha, Member (Technical) 
 

 

  For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 283 of 

2022 

 

Deepak Khanna 

Vs. 

Earth Infrastructure Ltd. & Ors. 

 

Anand Raj Akanksha Vasudeva 

Ashish Makhija-R1 

Sandeep Bhuraria-R2 

Gulshan Gabba-R3 

2.  Comp. App. (AT) 

(Ins) No. 416 of 

2022 

 

 

Shalini Sharma 

Ex-Director Explo Media Pvt. Ltd. 

Vs. 

T & D Hospitality India LLP 

 

Anand Mishra Bharat Arora 

3.  Comp. App. (AT) 

(Ins) No. 511 of 

2022 

 

Deputy Commissioner  

Customs Division, Jamnagar 

Vs. 

Gujrat NRE Coke Ltd. & Anr. 

 

Arunima Dwivedi  

4.  Comp. App. (AT) 

(Ins) No. 533 of 

2022 

 

Manish Madhav Soman  

Vs. 

Apya Capital Services Pvt. Ltd. & Anr. 

 

Shashwat Anand Bhargavi Kannan 

5.  Comp. App. (AT) 

(Ins) No. 551 of 

2022 

 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

OM Hydropower Ltd. 

 

Kaashik Mishra  

6.  Comp. App. (AT) 

(Ins) No. 552 of 

2022 

 

Candid Resources Ltd. 

Vs. 

Manoj Kulshrestha & Ors.  

SK Sharma  

7.  Comp. App. (AT) 

(Ins) No. 553 of 

2022 

 

Hinduja Leyland Finance Ltd. 

Vs. 

Fly Express Logistic Pvt. Ltd.  

Charu Sachdev  

8.  Comp. App. (AT) 

(Ins) No. 554 of 

2022 

 

Daimler Financial Services India Pvt. 

Ltd. 

Vs. 

Ankit Kr. Aggarwal & Anr. 

 

Prasouk Jain  
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9.  Comp. App. (AT) 

(Ins) No. 557 of 

2022 

 

Sanjeev Agraj Suspended Director of 

Amzen Transportation Industries Pvt. 

Ltd. 

Vs. 

IDBI Bank Ltd. & Anr. 

 

Varsha Banerjee  

10.  Comp. App. (AT) 

(Ins) No. 558 of 

2022 

 

Madhya Pradesh Power Management 

Company Ltd. 

Vs. 

FL Smidth Pvt. Ltd. & Anr. 

 

Ashish Prasad  

11.  Comp. App. (AT) 

(Ins) No. 559 of 

2022 

 

Tarun Goyal & Ors. 

Vs. 

Rakesh Kumar Gupta 

Resolution Professional M-Tech 

Developers Pvt. Ltd. & Ors. 

 

Abhay K. Das  

12.  Comp. App. (AT) 

(Ins) No. 560 of 

2022 

 

Naveen Kumar Jain 

Vs. 

Bank of Baroda 

Kaushal Bansal  

   

  For Admission (After Notice) 

13.  Comp. App. (AT) 

(Ins) No. 749 of 

2021 

 

Piyush Sengar 

Vs. 

PEC Ltd. 

Akhil P. Chhabra Sangeeta Sondhi 

Ruchi Gour 

14.  Comp. App. (AT) 

(Ins) No. 1071 of 

2021 

PEC Ltd. 

Vs. 

Phulchand Exports Pvt. Ltd. 

 

Krishan Kumar Anando Mukherjee 

Kumar Anurag Singh 

Umang Mehta 

15.  Comp. App. (AT) 

(Ins) No. 116 of 

2022 

 

 

Employees Provident Fund Organisation 

Through Regional Provident Fund 

Commissioner - II 

Vs. 

Subodh Kumar Agarwal & Ors. 

Resolution Professional  

Ambient Computronics Pvt. Ltd. 
 

Anju Jain Subodh Kr. Agarwal 

-R1 

16.  Comp. App. (AT) 

(Ins) No. 118 of 

2022 

 

Chhattisgarh State Power Distribution 

Company Ltd. (CSPDCL) 

Vs. 

Salasar Steel and Power Ltd. and Ors.  

Ravi Sharma Abhishek Anand 

Kunal GodhwaniR2-R5 

Jishnu Chowdhury-R3 

Aniket Agarwal-R1 & 

R4 

17.  Comp. App. (AT) 

(Ins) No. 215 & 

216 of 2022 & 

I.A. No. 818 & 

819 of 2022 

Amit Rajput 

Vs. 

Reckon Industries Ltd. & Anr. 

Shiv M. Sharma Mukul Bhagtani 

S.K. Panwar-R1 

Dhwani Bagdai-IRP 
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18.  Comp. App. (AT) 

(Ins) No. 336 of 

2022 

 

 

Oil India Ltd. 

Vs. 

Vijay Pitamber Lulla 

Resolution Professional of Fabtech 

Projects and Engineers Ltd. & Ors. 

 

S K Pandey Chaitanya Nikte-R1 

Kunal Kanunugo 

Tanushree Sogani 

Atishay Jain-R3 

19.  Comp. App. (AT) 

(Ins) No.461 of 

2022 

 

South Delhi Municipal Corporation 

Vs. 

MEP Infrastructure Developers Ltd. 

 

Sanjay Vashisiitha  

  

  For Hearing 

20.  Comp. App. (AT) 

(Ins) No. 313 of 

2022 

 

 

Yogesh Goswami  

[Erstwhile Director of Mabsoot 

Buildhomes]  

Vs.  

L & T Finance Ltd. & Anr. 

 

Ananvay 

Anandvardhan 

Ajay Bhargava 

Akshay Joshi-R1 

Pooja M. Saigal-R2 

 
02:00 PM 

   

  For Hearing 

21.  Comp. App. (AT) 

(Ins) No. 304 of 

2022 

 

 

Avantha Holdings Ltd. & Anr. 

Vs. 

Abhilash Lal  

Resolution Professional for Jhabua 

Power Ltd. & Ors. 

 

Prateek Kumar Somesh Srivastava 

Raghav Chadha-R1 

Vaijayant Paliwal 

Prabh S. Kaur-R2 

Rajshree Chaudhary 

Ramakant Rai-R3 

 

 
 

 

 

 

 

 

 

 

  Copy to: - 

                                                                                                                            By order of Hon’ble Chairperson 

1. Notice Board                                      -sd/-                   

2. Website: www.nclat.nic.in                                                                               Registrar    

http://www.nclat.nic.in/

